Customs, Service Tax & Anti Dumping Branch
WEEKLY DISPATCH STATEMENT
FROM 22.09.2025 TO 26.09.2025

APPEAL NO. FINAL ORDER NO/MISC | DATE OF ORDER DATE ON WHICH
ORDER NO RECEIVED FROM THE | ORDER SENT FOR
PS TO HON'BLE DISPATCH

PRESIDENT/MEMBERS

| FINAL ORDER NO.

|

1. | ¢/50175/2021 F.0/51295/2025 | 19.09.2025 23.09.2025
2. | C/51289/23, C/52566/23 F.0/51298-51299/2025 | 19.09.2025 23.09.2025
3. | ¢/52177/2022 F.0/51300/2025 19.09.2025 23.09.2025
4 C/50612/2025 F.0/51305/2025 19.09.2025 23.09.2025
5 19.09.2025 | 23.09.2025

19.09.2025 | 23.09.2025

.| ¢/52286/2022 F.0/51307/2025 I
’f. | €/52222/2022 F.0/51308/2025 |
7. | ¢/50979/2025 F.0/51309/2025 | 19.09.2025 | 23.09.2025
8. C/52251-52252/2015 ) 19.09.2025 I 23.09.2025
|

F.0/51311-51313/2025

C/52818/2015
C/50948-50949/2020
C/51136/2020 '

F.0/51320-51322/2025 | 19.09.2025 23.09.2025

.| €/50051/2025 F.0/51330/2025 24.09.2025 24.09.2025
11. | €/50914/2021 F.0/51338/2025 24.09.2025 25.09.2025
12. | ¢/50912-50915/2020 F.0/51342-51346/2025 | 24.09.2025 25.09.2025

C/51007/2020

13. | C/50889-50891/2021 F.0/51347-51349/2025 | 24.09.2025 25.09.2025
14. | C/50268/2021 F.0/51350/2025 | 24.09.2025 25.09.2025

| MISC ORDER NO. |
1. | ¢/51139/2025 M.0/50900/2025 19.09.2025 | 23.09.2025
}f | C/50698/2020 M.0/50901/2025 | 19.09.2025 | 23.09.2025
3. | C/50215/2024 M.0/50902/2025 | 19.09.2025 | 23.09.2025
| C/53533/2015 | M.0/50903/2025 | 19.09.2025 | 23.09.2025
| C/53534/2015 | M.0/50904/2025 | 22.09.2025 | 23.09.2025
| C/55826/2023 M.0/50911/2025 | 19.09.2025 | 23.09.2025
| €/50706/2020 M.0/50913/2025 | 22.09.2025 | 23.09.2025
C/50707/2020 M.0/50914/2025 | 22.09.2025 | 23.09.2025
C/50708/2020 M.0/50915/2025 | 22.09.2025 23.09.2025
C/50709/2020 M.0/50916/2025 22.09.2025 23.09.2025
11. | ¢/50710/2020 | M.0/50917/2025 22.09.2025 23.09.2025
12. | ¢/51255/2022 | M.0/50928/2025 23.09.2025 | 24.09.2025

o

uJEPUTY/ASS!STANT REGISTRAR

Upload in PDF format on the CESTAT website immediately after signature of the Hon’ble members on
the same day for the parties and public at large thus all the interested parties and other information
seekers under R.T.I. Act may download there orders from CESTAT website.




